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Amenities to M/s Banerjee Bros.

5831. SHRI R. L. P. VERMA; Will 
the Minister of RAILWAYS be pleased 
to state:

(a) whether M/s. Banerjee Bros., 
gL;odwill^holder of M/s. A. H. Wheeler
& Co.,. pay a royalty of Rs. 2i thou
sand per month by running 13 book
stalls at Delhi Main Station, whereas 
two contractors running four trolleys 
for selling toys and other articles pay. 
royalty of Rs. 6 thousand per month;

(b) whether M/s. Banerjee travel 
at their will by utilizing 22 free 
passes (for airconditioned First Class 
and two tier sleeping berths) whereas 
such facility is not available to toy 
stall contractorG; and

(c) if replies to (a) and (b) above 
be in the affirmative whether Govem- 
rnent propose to take action to remove 
this irregularity and il so, by what 
time?
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THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE): (a)
As per the terms and conditions of 
contracts, bookstall contractors pay 
royalty on the total sales turnover, 
whereas contract for miscellaneous 
articles is awarded by inviting tenders 
and licence fee is fixed on the basis 
of the tendered amount. M/s. A. H. 
Wheeler and Co. have 5 bookstalls 
at Delhi Main station and they 
paid royalty of Rs. 2335.83 on .'.n aver
age per month in the year 1976. There 
are two miscellaneous articles contrac
tors having two trolleys each at Delhi 
Main Station and they are paying 
licence fee of Rs. 167.'? and Rs. 1500 on 
average per month.

(b) As per terms and conditions of 
the agreement, Northern Railway has 
issued to M/s. A. H. Wheeler & Co.
7 First Class and 7 Second Class Card 
Passes available only to seven diffe
rent groups of stations where they 
have their bookstalls. These passes 
have been issued for supervision and 
management of their bookstalls situ
ated at 34 stations on Northern Rail
way. No such passes have been 
Issued to miscellaneous articles con
tractors as they have their contracts 
only at Delhi Main station.

(c) As indicated in replies to parts
(a) and (b) of this Question, there 
are no irregularities.

Strike by Represeatatives of Natiimal 
Union of O.N.G.C. Employees

5832. SHRI NIHAR LASKAR:
SHRI P. K. KODIYAN:

Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTI
LIZERS be pleased to state;

(a) whether the representatives ot 
National Union of the Oil and Natural 
Gas Commission employees have 
started a relay hunger strike at the 
headquarters of the Commission in 
support of their 9-Point charter of 
demands; and

(b) if so, what are their demands 
and the steps Government propose to 
take to redress their grievances?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): (a) The
National Union of ONGC employees, 
Dehra Dun, started a relay hunger 
strike from 5-7-77 in support of their 
16 demands. As a result of the bi
partite negotiations between the 
ONGC management and the Union, 
the relay hunger strike was called 
off on 28-7-1977.

(b) A Statement is laid on the 
Table of the Sabha indicating the 
demands of the Union as well as the 
action taken/iproposed to be taken 
thereon.

Statement

S. Demands • { the Union Action taken/propr scd to be tfken by the
No. Government.

I 2 3

I Immediate declaration of 20% bonus for the 
year 1975-7*̂  and prompt payment of 
remaining 6J% brnus f< r the year 
1975-76.

The ONGC has already paid 13*% bc nus 
on the basis of the available snrphis 
as per the provisions of the Peymenl 

of Bonus Act, 1956. The ONGC has 
sent a proposal to the Govt., for the 
payment of bonus to its employees linked 
to prodnc'ion/productivity as envisaged 
under Section 31-A of the Payment of 
Bonus Act. The Proposal is being exa
mined by the Government.




